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No. do2 /st aA10—05 /14 / 119—Under MNRE scheme Solar Water Pump has to be installed in

various districts in the state of Bihar. In this regard, MNRE has sanctioned 3300 nos. of 2 HP/3HP

solar water pump for irrigation purpose and 6000 nos. of 1 KW capacity solar off grid roof top

power plant.

In addition to the above projects, MNRE has made provision for 172 MW grid connected

solar PV power project for unemployed youth and farmers, for which Rs. 86 Crores has been

allocated to Bihar. As per MNRE Letter no. 42/25/2014-15/PVSE dt. 02.09.2014 a steering

committee has to be formed for solar pump scheme and as per MNRE Letter no. D.O. no

30/97/2014-15/NSM dt. 27.05.2015 for implementation of grid connected solar power project for

unemployed youth & farmers, a coordination committee has to be formed.

Hence, for implementation of the above mentioned two schemes, a committee is being

constituted under the chairmanship of Development Commissioner as follows:-

SI. No. Name of Department Committee
1. Development Commissioner , Bihar Chairman
2. Principal Secretary, Department of Agriculture Member
3. Principal Secretary, Revenue and land reform Department Member
4. Principal Secretary, Department of Water Resources Member
5. Principal Secretary, Department of Industries Member
6. Principal Secretary, Department of Power/Energy Member
7. Managing Director , SBPDCL Member
8 Managing Director , NBPDCL Member
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SI. No. Name of Department Committee
0. Managing Director , NABARD Member
10. Director, NIT, Patna. Member
11. Representative of State Level Coordinator for banks Member
12. Representatives from RRBs Member
13. Director, BREDA Convener

By order of Governor of Bihar,
BINODA NAND JHA,
Dy. Secretaryto the Government.
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